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1 2 3

Andaman Nicobar Islands Administration
informed that no community has been
declared as minority community in Islands
either on religious or linguistic grounds.
However, the present council consists of
member belonging to minority communities
who has been elected in normal course
of municipal election. The Government
of Chhattisgarh is considering the matter.
There is no representation of minorities in
ULBs in Goa. In Himachal Pradesh there
is no provision in HP municipal Acts for
representation of minorities in ULBs.

Action taken for Rural Local Bodies:
M/o Panchyati Raj has issued requisite
advisory letter to all the State Govt. for
improving representation of minorities in
local bodies on the lines of the initiative
taken by the Andhra Pradesh government.

11. Dissemination of information The Ministry of Health & FW has advised
regarding Health and Family States/UTs to take effective steps to
welfare schemes will be done in popularize various health and family welfare
Urdu and regional languages in services through advocacy and IEC campaign
such districts blocks and towns, in Urdu and regional languages in Districts/
with a substantial minority blocks/towns of minority concentration
population. A basket of choice in
contraception will also be made
available, along with ensuring
easy access to such services.

-M/o Health & Family Welfare

Sale of fake and spurious drugs

*388. SHRI T. K. RANGARAIJAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that fake and spurious drugs are being sold in the
country;
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(b) whether the Central Drugs Standard Control Organisation (CDSCO) has been
able to find out the culprits involved in selling spurious drugs; and

(c) the number of offenders who have been booked during the period ending
2010 to 2014 ?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. HARSH
VARDHAN): (a) Government is aware of the reports about isolated cases of spurious/
adulterated/not-of-standard quality drugs being sold in the country.

(b) and (¢) Under the Drugs and Cosmetics Act, 1940, regulatory control
over manufacture, distribution and sale of drugs is primarily exercised by the State
Drug Control Authoritics appointed by the State/UT Governments. The number of
cases of spurious/adulterated/not-of-standard quality drugs reported and the number of
prosecutions launched in such cases during the years 2010-11, 2011-12, 2012-13 and
2013-14, as received from the State/UT Drug Control Authorities, is given in Statement-I
(See below). Further, the Central Drugs Standard Control Organisation also undertakes
regular sampling and launching of prosecutions. The details of cases of spurious/
adulterated/not-of-standard quality drugs reported and the number of prosecutions
launched thercon by Central Drugs Standard Control Organisation during the years
2010-11, 2011-12, 2012-13 and 2013-14 are given in Statement-II.

Statement-1

Number of samples tested and enforcement actions taken by State Drugs Controller
during 2010-11, 2011-12, 2012-13 and April 2013-March 2014

SL. States No.of No. of No. of No. of No. of cases No. of
No. drugs drugs drugs prosecution decided, persons
samples samples samples  launched for where arrested

tested declared declared manufacturing, prosecution
notof  spurious/ sale and was

standard adulterated  distribution commenced

quality of spurious/
adulterated
drugs#
1 2 3 4 5 6 7 8
2010-11
1. Andhra Pradesh 4052 52 1 1 Nil Nil
2. Arunachal Pradesh 2 Nil Nil Nil Nil Nil

3. Assam 760 63 1 1 Nil Nil
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4. Bihar 2359 58 8 39 Nil 24
5. Goa 642 26 Nil 1 Nil Nil
6. Gujarat 5037 317 6 17 6 Nil
7. Haryana 2348 67 1 4 Nil Nil
8. Himachal Pradesh 1125 17 Nil Nil Nil Nil
9. Jammu and 1480 27 4 3 Nil Nil

Kashmir
10. Karataka 3740 136 5 2 Nil 4
11. Kerala 3485 128 Nil 36 Nil Nil
12. Madhya Pradesh 1936 82 Nil Nil Nil Nil
13. Maharashtra 6494 449 31 3 Nil 2
14. Manipur Nil Nil Nil Nil Nil Nil
15. Meghalaya 157 1 Nil 1 Nil Nil
16. Mizoram 86 3 Nil Nil Nil Nil
17. Nagaland 63 0 Nil Nil Nil Nil
18. Odissa 3166 111 Nil 2 Nil Nil
19. Punjab 2864 60 Nil Nil Nil Nil
20. Rajasthan 2315 133 4 4 Nil 2
21. Sikkim 24 4 Nil Nil Nil Nil
22. Tamil Nadu 3632 284 3 6 Nil 38
23. Tripura 518 19 Nil Nil Nil Nil
24. Uttar Pradesh 1247 179 30 38 2 1
25. West Bangal 917 39 Nil Nil Nil Nil
26. Puduicherry Nil 0 Nil Nil Nil Nil
27. Andaman and 11 5 Nil Nil Nil Nil

Nicobar Islands
28. Chandigarh 33 3 Nil Nil Nil Nil
29. Delhi 651 24 Nil 1 Nil 1
30. Dadra and Nagar 10 Nil 1 1 Nil Nil

Haveli

31. Daman and Diu 49 1 Nil Nil Nil Nil
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1 2 3 4 5 6 7 8
32. Lakshadweep Nil 0 Nil Nil Nil Nil
33. Chhattisgarh 182 67 Nil Nil Nil Nil
34. JTharkhand 195 16 Nil 7 Nil Nil
35. Uttaranchal 102 1 Nil Nil 1 Nil

ToraL 49682 2372 95 167 9 72
2011-12
1. Andhra Pradesh 4758 22 2 Nil Nil Nil
2. Arunachal Pradesh 95 2 Nil Nil Nil Nil
3. Assam 315 25 Nil Nil Nil Nil
4. Bihar 711 8 Nil 24 Nil 32
5. Goa 765 25 Nil Nil Nil Nil
6. Gujarat 2874 186 64 6 Nil Nil
7. Haryana 1669 32 12 3 Nil 2
8. Himachal Pradesh 1470 32 0 1 6 0
9. Jammu and 1940 133 5 1 Nil Nil
Kashmir
10. Karataka 5268 159 2 3 Nil Nil
11. Kerala 3904 202 Nil Nil Nil Nil
12. Madhya Pradesh 2617 104 Nil Nil Nil Nil
13. Maharashtra 6928 521 19 7 6 Nil
14. Manipur Nil Nil Nil Nil Nil Nil
15. Meghalaya 68 Nil Nil Nil Nil Nil
16. Mizoram 71 Nil Nil Nil Nil Nil
17. Nagaland 12 Nil Nil Nil Nil Nil
18. Odissa 2910 54 Nil Nil Nil Nil
19. Punjab 3031 41 1 2 2 Nil
20. Rajasthan 1605 128 Nil 13 Nil Nil
21. Sikkim 26 1 Nil Nil Nil Nil
22. Tamil Nadu 4110 298 4 4 Nil Nil
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24. Uttar Pradesh 1328 152 11 136 2 91
25. West Bangal 687 18 3 5 Nil 5
26. Puduicherry 48 Nil Nil Nil Nil Nil
27. Andaman and Nil Nil Nil Nil Nil Nil

Nicobar Islands
28. Chandigarh 79 6 Nil Nil Nil Nil
29. Delhi 283 13 9 5 Nil 11
30. Dadra and Nagar Nil Nil Nil Nil Nil Nil
Haveli
31. Daman and Diu 89 1 Nil Nil Nil Nil
32. Lakshadweep Nil Nil Nil Nil Nil Nil
33. Chhattisgarh 36 9 Nil Nil Nil Nil
34. Tharkhand 20 3 Nil 1 Nil Nil
35. Uttaranchal 180 3 1 Nil Nil Nil
ToTaL 48082 2186 137 211 16 141
2012-13

1. Andhra Pradesh 6127 78 10 2 4 -

2. Arunachal Pradesh 103 6 Nil Nil Nil Nil

3. Assam 665 50 Nil Nil Nil Nil
4. Bihar Data awaited

5. Goa 637 36 Nil Nil Nil Nil
6. Gujarat 6907 551 4 1 1 Nil
7. Haryana 3713 52 25 1 Nil Nil
8. Himachal Pradesh 1318 27 Nil 1 Nil Nil
9. Jammu and 2410 86 3 3 - -

Kashmir

10. Karataka 6336 229 2 2 Nil 3
11. Kerala 4569 189 Nil Nil Nil Nil
12. Madhya Pradesh 2049 74 Nil Nil Nil -
13. Maharashtra 7538 360 3 Nil Nil 26
14. Manipur Nil Nil Nil Nil Nil Nil
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15. Meghalaya 1 4 Nil initiated Nil Nil
16. Mizoram 64 Nil Nil Nil Nil Nil
17. Nagaland 84 4 - Nil Nil -
18. Odissa 4005 37 1 Instructed Nil Nil

to file
prosecution
in spurious
drugs cases
19. Punjab 3087 37 Nil Nil Nil -
20. Rajasthan 1625 81 15 36 Nil 2
21. Sikkim 47 Nil Nil Nil Nil Nil
22. Tamil Nadu 3906 210 4 9 1 Nil
23. Tripura 236 Nil Nil Nil Nil Nil
24. Uttar Pradesh 1016 161 3 156 Nil 76
25. West Bangal 1186 35 Nil 2 Nil 3
26. Puduicherry Nil Nil Nil Nil Nil Nil
27. Andaman and 1 Nil Nil Nil Nil Nil
Nicobar Islands
28. Chandigarh 109 8 Nil Nil Nil Nil
29. Delhi 475 19 Nil Nil Nil Nil
30. Dadra and Nagar Nil Nil Nil Nil Nil Nil
Haveli
31. Daman and Diu 58 Nil Nil Nil Nil Nil
32. Lakshadweep Nil Nil Nil Nil Nil Nil
33. Chhattisgarh 15 4 Nil Nil Nil Nil
34. Tharkhand 38 11 Nil Nil Nil Nil
35. Uttaranchal 212 13 Nil 1 Nil Nil
ToTaL 58537 2362 70 214 6 110
April 2013-March 2014
1. Andhra Pradesh 7343 61 12 12 Undertrial ~ Not
given
2. Arunachal Pradesh 183 6 Nil NA NA NA
3. Assam 1097 39 Nil Nil Nil Nil




Written Answers to [5 August, 2014] Starred Questions 51

1 2 3 4 5 6 7 8
4. Bihar 1137 52 4 1 Nil Nil
5. Goa 590 34 Nil Nil Nil Nil
6. Gujarat 9713 567 32 Nil Nil 1
7. Haryana 2494 52 3 3 Nil 1
8. Himachal Pradesh 751 28 1 1 Nil Nil

(seizure in
2011)
9.  Jammu and 4550 153 6 6 sub-judice  Nil
Kashmir 3 (3-spurious,
spurious, 3-Adulterated)
Adu31ter-
ated)
10. Kamataka 9366 292 4 1 Nil Nil
11. Kerala 4557 152 Nil Nil Nil Nil
12. Madhya Pradesh 1370 75 Nil Nil Nil Nil
13. Maharashtra 6097 466 19 11 Nil 5
14. Manipur 7 Nil Nil Nil Nil Nil
15. Meghalaya 31 1 Nil Initiated Nil Nil
16. Mizoram 115 Nil Nil Nil Nil 6
17. Nagaland 266 4 Nil Nil Nil Nil
18. Odissa 4226 74 2 1 Nil Nil
19. Punjab 3449 106 3 1 42 Nil
20. Rajasthan 1516 38 7 7 2 1
21. Sikkim 109 Nil Nil Nil Nil NA
22. Tamil Nadu 8356 314 6 4 Nil Nil
23. Tripura 798 35 2 1 Nil Nil
24. Uttar Pradesh 2068 336 5 120 Not 68
available
25. West Bangal 894 22 Nil Nil Nil 3
26. Puduicherry Nil Nil Nil Nil Nil Nil
27. Andaman and 3, Nil Nil Nil Nil Nil
Nicobar Islands results

are
awaited
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28. Chandigarh 100 3 None None None None
29. Delhi 166 17 5 Nil Nil Nil
30. Dadra and Nagar Nil Nil Nil Nil Nil Nil

Haveli
31. Daman and Diu 33 Nil Nil Nil NA Nil
32. Lakshadweep Nil Nil Nil Nil Nil Nil
33. Chhattisgarh 520 11 Nil Nil Nil Nil
34. Jharkhand 402 59 Nil 63 Nil 1
35. Uttaranchal 405 31 7 2 Nil Nil
ToraL 72712 3028 118 234 44 86

# Includes figures where prosecution has been launched during the current year. Some of such cases will
pertain to spurious/adulterated drug samples of previous year(s).

Statement-11

Data on samples tested, declared spurious/adulterated/not-of-standard quality,

prosecutions launched, persons arrested and raids conducted

SL. Year No.of No.of No. of No.of No.of No.of Ap- No.of

No. drug  samples samples prose- cases persons prox. raids
samples declared declared  cutions decided arrested value con-
taken not-of- spurious/ launched of  ducted
standard adulterated drugs
quality seized
R in
lakhs)
1. 2010-11 2577 90 01 03 Nil Nil 75 45
2. 2011-12 3328 111 01 11 3 Nil Nil 34
3. 2012-13 3599 101 Nil 22 02 02 Nil 03
4. 2013-14 4110 116 04 33 02 Nil 241 53
and
2014-15
(upto June,
2014)

Radar quality at Indian airports

*389. DR. T. SUBBARAMI REDDY: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government's attention is drawn to Times of India news-item dated
14 July, 2014 titled "AAI officials question radar at Indian airports";



